GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS

LOK SABHA

UNSTARRED QUESTION NO. 4278
TO BE ANSWERED ON MARCH 19, 2020

PMAY-U HOUSES IN TAMIL NADU

NO. 4278. SHRI S. VENKATESAN :

(a)

(b)

(c)

(a)

(b)

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased

to state:

the number of houses provided under Pradhan Mantri Awas
Yojana-Urban (PMAY-U) to the poor people of the Madurai district
of Tamil Nadu during the last three years and the details of
expenditure incurred thereon, year-wise;

whether any proposal has been received with regard to
providing accommodation to poor people of Madurai district of
Tamil Nadu under PMAY-U and if so, the details thereof; and

the decision taken by the Government in this regard so far and if
not, the reasons therefor ?

ANSWER

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE
MINISTRY OF HOUSING AND URBAN AFFAIRS

(SHRI HARDEEP SINGH PURI)

Under Pradhan Mantri Awas Yojana-Urban [PMAY (U)], 27,959
houses have been sanctioned for the poor people of the Madurai
district of Tamil Nadu during the last three years. The details of
expenditure incurred thereon during the last three years, year-
wise, are as under:

Financial year Central Assistance released /incurred
( Rs. in crore)

2016-17 29.53

2017-18 42.55

2018-19 67.25

& (c) Based on the project proposals received from the State
Government of Tamil Nadu, 74 projects for construction of
34,943 houses involving central assistance of Rs. 496.65 crore
have been sanctioned under PMAY (U)in Maduraidistrict. In
addition, interest subsidy of Rs. 21.86 crore has been disbursed
to 1,148 beneficiaries in Madurai under the Credit Linked
Subsidy Scheme of PMAY (U).
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